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Locx OUT BY Mis. A. H. WHEELJ:JI AND 
CO. LTD." ALl..AHABAJI 

4875. SHRI K. ANIRUDHAN: 
SHRI NAMBIAR: 
SHRI P. P. ESTHOSE: 
SHRI K. M. ABRAHAM: 
SHRI BHAGABAN DAS: 
SHRI GANESH GHOSH: 

Will the MInister of LABOUR AND 
REHABILITATION be pleaaed to 
state : 

(a) whether it is a fact that MIs. 
A. H. Wheeler &: Co. Ltd., Allahabad, 
Railway Contractors :lor book stalla 
declared lock-out since the 20th Nov-
ember. 1967. 

(b) if so, the reasons therefor; 
(e) the total number of workers 

al!ected by the lock-out; and 
(d) the steps taken by Govern-

ment to settle the dispute? 

THE MINISTER OF LABOUR &: 
REHABILITATION (SHRI HATH I ) : 
(a) to (d). The matter falls in the 
State sphere and the Government of 
India have no information. 

WORKERS OF MICA FACTORIES 

4876. SHRI K. RAMAN!: 
SHRI MOHAMMAD ISMAIL: 
SHRI P. P. ESTHOSE: 
SHRI K. M. ABRAHAM: 

Will the Minister of LABOUR AND 
REHABILITATION be pleased to 
state : 

(a) whether it is a fact that workers 
of the Mica factories o:l Damc:hllnch, 
Tiarl, Dharokhi, Dharakhole and Gaw-
all of Hazar! Bagh District had gone 
on Itrike since the 28th November, 
I1H17; 

(b) If so, wbat were their demaDda' 
ud • 

(c) the steps taken by Govemment 
to settle the dispute? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI HATHI): 
(a) to (c). The matter falls in the 
State sphere. It has been reported that 
lome workers in mica factories went 
on strike with effect from the Zllth 
November, 1967, demanding increase 
in wages and free supply of rice. 
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POST OFFICE IN BAGAYA (BIIIAJI) 

4979. SHRI MARANDI: Will the 
Minister of COMMUNICATIONS be 
pleaaed to state: 

(a) whether it is a fact that the post 
oftlce in Bagaya in the Santhal Par-
pna District of Bihar haa no facWty 
for registration of letters, Moaey 
Orders and telegrams; 

(b) if so, whether Government are 
considering to convert the Bagaya 
Post Office into a sub-PIl.t OIBce 
with a view to make available these 
facilities; 

(c) if so, when it is Ukely to be 
set up; ud 

(d) I:l not, the reuons therefor? 
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THE MINISTER O~ STATE IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS AND COMMU-
NICATIONS (SHRI I. K. GUJRAL) : 
(a) No, these facilities are already 

available. 

(b) to (d). Do not arise. 

F AlLURE OF CROPS IN ANnRRA DmTRlcrs 

4980. SHRI N. G. RANGA: Will 
the Minister of FOOD AND AGRI-
CULTURE be pleasecl to state: 

(8) whether any report has been 
received from the Government of 
~ Pradah about the aerious 
fB;ilure of crops in Srikakulam and 
Visakhapatnam districts ,and upland 
areas of other Districts of Andhra 
Pradesh in continuation of the partial 

(i) Srikakulam 
(II) Visakhapalnam 
(iii) Easl Godavari 
(I.) Krishna. 
(.) West Godavari 

(.i) Guntur . 

(vii) Nellore . 

failure of crops during the preYIDus 
two yean: 

(b) if BO, tha relief measures taken 
so far and the Central asafstance_eel 
for by the State Government; and 

(c) whether Government are takinI 
any steps to supplement the resources 
of Andhra Pradesh by way of ftDaDcIal 
aida from CARE etc. and the aupply 
of tube-well equipments and develop-
ment of irrigation works? 

THE MINISTER OF STATE m THE 
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOOPERATION (SHRI 
ANNASAHm SHINDE): (a) to (e). 
The Government of Andhra Pradlm 
have reported that crops have faIJed 
in the followin, districts :-

Upland Talulw. 
81 villages of Nuakid taluk. 
40 vinages of Eluru, Chintalapucli 1Dd. 

Tadapallisudum Ialuks. 
43S villages of Nanaropel, VinutoDda 

Palnad, Ongole and Bapalla laluku. 
431 villages of Kanigiri, Podili IDd Duli 

Ialuks. 
(viii) K urnoo!. Markapur laluk and VerrqundapaIcID 

lub-Ialuk. 
(ix) Anantapur Madakasira, Hindpur Rayadlll1l IIIId DIIIr-

mavaram taluks. 
(x) Chittoor 476 villages. 
(xi) Nalsonda 870 villages. 
The State Government have deCided 10 lend 10,000 tonnel of rice to Visakhapalllllll 

diatricl and 2,000 tonnes of rice to Srikakulam district. 

The Slate Government have sanctioned the followina funds for scarcity relief: 

(0) Constructi@n of new wells IIIId deepening of ellisting wens . 
(b) Fonnation of roads in factory areas • 
(e) Minor irription works and repain to tanks 
(d) Ellcavation of Nagarjuna-sapr project canals 
(r) Loans for sinking of wells IIIId land improvement works through 

Land Mortgage Banks 

(Rs. in 1atbI) 
",02 

200·00 
(f) Releases from the Famine Fund for relief llle8llurcs . 38·00 

The State Gc vernment have thn WD open reserve forals for free .razing and have aIIo 
decided to grant Jarae-scale !'CIDi .. ion 8IId postpcmtment of loans. Supply of tubewell 
equipJDcnt is also under tbe consideration, of the State Government. 




